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coal available there and there is no difficulty
so far as the question of generation of
power in the thermal plant is concerned.
Neyveli is working to its capacity. Neyveli
had also been supplied. It is true that some
of the State-run small thermal units had
been finding difficulty when coal had to be
supplied from Singareni. Unfortunately in
Singareni again the strike has begun. These
are the repercussions. So far as the Cen-
tral sector is concerned, Neyveli and
Tuticorin had been taken care of. As I
said, in Tuticorin there are sufficient supplies
of coal from Haldia itself. There should be
no difficulty.

SHRI K. MAYATHEVAR : There is
no power production at all in Tamil Nadu.
No pumpsets are running. (Interruptions)
No electricity is produced. I am
myself having four wells. There is no
supply of electricity to run the pumpsets in
Tamil Nadu. It is your duty to protect the
people of Tamil Nadu by giving directions
to those people there...(Interruptions)
What action have you taken ? You are the
guardian. (Interruptions)

SHRI P. SHIV SHANKAR : I will
convey the feelings of the Hon. Member to
Mr. Ramachandran, the Electricity Minister,
who is meeting me this afternoon.

DR. KRUPASINDHU BHOI : A
basic question has been raised by the Hon.
Member.

MR. SPEAKER : You bring it out.

DR. KRUPASINDHU BHOI: 1t is
this :—he has asked :

“Whether it is a fact that serious crisis
in many sectors particularly in indus-
trial sector is only due to mishandling
of the coal production and its distribu-
tion system,”

We are producing much more coal. That
is OK. For production of chemicals, coal
is the chief basic raw material and we must
congratulate the scientists and the technolo-
gists because they have installed a low
temperature carbonisation plant at Kotha-
gudem. 1 want to know whether the
Minister is aware of the fact or not that due

APRIL 5, 1983

Oral Answers 16

t.o lack of supply of coal to this plant which
is purely indigenous and one of the best in

the world, the plant is running below its
capacity ?

SHRI RAM VILAS PASWAN : Does
not arise.

SHRI DALBIR SINGH : 1 will
verify the position....(Interruptions)

MR. SPEAKER : Next question—Shri
D.M. Putte Gowda.

DR. KRUPASINDHU BHOI : He has
not answered my question. I wanted to
know how many units in the chemical sector
are suffering due to lack of coal ?

PROF. MADHU DANDAVATE : See
him in his Chamber.

MR. SPEAKER : Question No. 498.

Press Councils for States

L
*498. SHRI H. N. NANJE GOWDA :

SHRI D.M. PUTTE GOWDA

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state :

(a) whether the Indian Federation of
Working Journalists has urged upon the
Central and State Governments to start Press
Councils in each State covering every
language ;

(b) if so, whether the State Governments
have agreed to form Press Councils in their
States ; and

(c) to what extent such Press Councils
will be helpful in preserving freedom and %
keep watch on unfair practices ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING AND MINISTER OF
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STATE IN THE DEPARTMENT OF
PARLIAMENTARY  AFFAIRS (SHRI
H.K.L. BHAGAT) : (a) Yes, Sir.

(by and (c) The Press Council of India
is considered adequate to safeguard the
freedom of the Press and to maintain and
improve the standards of Newspapers and
News Agencies in India. The establishment
of Press Councils at the State level will
only result in a multiplicity of authorities
without any corresponding benefit.

SHRI H.N. NANJE GOWDA : I would
like to know how far the Press Council of
India has been effective in fulfilling the
purposes for which it was set up. That is
No. 1.

No. 2—I also want to know whether
the Press Council is laying down a code of
conduct for journalists and whether the Press
Council will have penal powers to punish or
to take to task the erring journals and how
do they propose to make them comply with
or implement the order.

SHRI H.K.L. BHAGAT : So far as
the question of the Press Council of India
being an effective set up is concerned, well,
under the situation and the circumstances,
it has been as much effective as it can be.
Then, Sir, the powers and other things are
given in the Press Council Act itself and if
the Hon. Member wants, I can certainly give
a copy to him.

As far as the question of evolving a
code of ethics i8 concerned, the Govern-
ment is of the opinion that the Press
Council should evolve a code of ethics.

SHRI H.N. NANJE GOWDA : 1
would like to know whether the Govern-
ment is of the opinion that the Press had
played the correct role in covering the
events in Assam and if not, what action has
been taken against those newspapers and
journals which went out of their way to
add fuel to the fire and damage the image
of our country when the world leaders were
assembled in the capital for the Non-
aligned Summit ?
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SHRI H.K.L. BHAGAT : So far as the
question of taking action against any Press
is concerned, it can be done under the
law. However, if any specific case is
brought to our notice, whatever the Govern-
ment can possibly do, it will do.

Now, with regard to the question of
Assam covering, I cannot answer this
question specifically at this stage. But I do
feel that the Press should avoid giving any
such impression. That is all I would say. It
should avoid doing something which may
ultimately do a sort of harm to the basic
interests of the country. But I am making no
reflection whatsoever on the Press.

SHRI B.V. DESAI : In the reply there
seems to be a contradiction. In answer to
part (a) of the question he says, ‘Yes, Sir.’
The question here is :

“whether the Indian Federation of
Working Journalists has urged upon the
Central and State Governments to start
Press Councils in each State covering
every language.”

Later on he contradicts that in his reply to
(b) and (c) by saying :

«...The establishment of Press Councils
at the State level will only result in a
multiplicity of authorities without any
corresponding benefit.”’

May 1 know from the Hon. Minister
whether the establishment of State Councils
will not benefit the language newspapers as
their guidance will be there ?

Also may I know from the Hon. Minister
whether the answer to (a) is correct or the
one to (b) and (c) is correct ?

SHRI H.K.L. BHAGAT : There is
absolutely no contradiction in my statement
in (a) and (b) and (¢). In fact, if I may
say so with respect, there is some confusion.
The statement is absolutely correct. There
is no contradiction. 1In fact, the first Press
Commission itself recommended that the
Press Councils should be at an all-India
level. If there are too many such bodies
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set up in the States, this might overlap and
there would be multiplicity of authority. As
far as the representation of language papers
and other papers is concerned, I may point
out that there is enough representation at
present in the Press Council and the
Government do not think it necessary to
set up Press Councils in the States.

PROF. K.K. TEWARY : I think the
entire House will agree with me to accept
my proposition that Government has given
the largest margin of freedom to the Press
in this country. The greatest peril to press
freedom in this country comes from the
ownership of the Press by the Monopoly
Houses. May I know whether Govern-
ment is contemplating any step to free the
Press from the stranglehold of monopoly
houses, a fact which is leading to many
distortions in the perceptions by journalists
of such major events as mentioned by my
hon. friend.

PROF. MADHU DANDAVATE : You
want extortion to be substituted by distor-
tion.

SHRI H.K.L. BHAGAT : As far
as the Government is concerned T believe
that the Press is free in this country. We
have fortunately a free Press in this country.
Government wants that the Press should be
free in this country. As far as the other
points raised by my hon. friend is concerned
there is no proposal at present before the
Government.

MR. SPEAKER : About mon opoly
houses is there no action ?

SHRI H.K.L. BHAGAT : There isa
recommendation by the Press Commission
and that is under consideration.

PROF. K.K. TEWARY :
the recommendations ?

What are

SHRI H.K.L. BHAGAT : There is the
question of removing them from the
clutches of monopoly houses and so on.
That is under consideration.
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Y waw fagt aiwddy o weAy
wgERg, it qAY S T Fgr  fF A
am A e Sa & fau &1 ar=re-
gfgar aag s | & sAAT Wgar g fE
FT GIEFIT F a9 fauw fF F:1E qr=m-
dfgarams 2 ? smag gy A &
HIEAAT ITF qA1 FT ATFAT HARIA T A
W FILA AT g 7 FqT TZ g AN &
fo& gam=z ot & wifqsi gvgg a@ &
fau garg s1er siar @ & uw safaq &
FEQIEF F 93 § gEIFT gax aafaq &t
frgsa &3 7 a1 gaw#ir sgq fao o
F1E FISHIF-Feeqe AT 7

= @o%oq‘a‘o C UG HraeE
qgigy, = qIEqdr St #1 4 qET
FTAT AT § fF qIFR @ET AnE F
garfas =wwdr 8 T 97 W g gl
qF ITF! AT 79 [ GLHRT AGAT

F1 I FL AT & AT I IrAAT A

These are very general and vague alle-
gations. Mr. Vajpayee, you have made a
general observation. With all my respects
to you, may 1 point out that your observa-
tions are not correct ? Sir, if the Hon.
Member brings to my notice any specific
cases I shall certainly look into them.

st wew fagrdt  aw@al o HwEAE
wgaa, «t gaa fag 1 Fq1 gar !
qua fag 7 tag faar g & wifaat &
AT qqTT SAFT Irg geral 74T |

avae Wy A At waar g fe
gifast & AT s@are g & a8 Tfgd

st wew fagrdl awway | HT s
# A9 gt ar mifaw awwie & NF A
gra =ifg |
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weaw Agtay : F¢ faet & A Ag
grar arfgy | ag WA & T g

SHRI HK.L. BHAGAT : The allega-
tion of Mr. Vajpayee is totally unfounded.

PROF. SATYASADHAN CHAKRA-
BORTY : Sir, you have given your
opinion.

weqs Agay : Awdt gfgar dTEq )
sfrwat sfaert qead : T TEAT 499

st R WRo qEAN : A
wgrEa, ¥ H19FT eAH UF Wgeaqw ard
F1 A1 ATHfGT FIAT AEAT E | AU
AT 9% ¥ figgaa & §q9 § a9q
g1 fwar greee- oo

weaw wgam : 99 FefEa @
difsg

Impact of TV Programmes on Children

*499, SHRI MATI PRAMILA
DANDAVATE : Will the Minister of
INFORMATION AND BROADCASTING
be pleased to state :

(a) whether Government have assessed
the impact of different TV programmes on
the mind of the viewers especially on the
mind of children and young boys and
girls ;

(b) if o, whether there is any co-rela-
tionship between the programmes and the
increase in the crimes especially sex crimes
in the society ; and

(¢) if so, what action Government
propose to take to improve the quality of
the programmes ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING AND MINISTER OF
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STATE IN THE DEPARTMENT
OF PARLIAMENTARY AFFAIRS

(SHRI H.K.L. BHAGAT): (a) to (¢):
Doordarshan’s programmes are designed
to inform, educate and provide healthy
entertainment. The Audiance Research
Units attached to Doordarshan Kendras
conduct qualitative as well as quantitative
studies of specific programmes from time to
time and assess the reaction of the viewers.
There is no reason to believe that the
impact of the TV programmes on viewers,
especially children, is adverse and that there
is any co-relation between TV programmes
and crime in society. However improve-
ment of programmes is a continuous process.
In order to improve the quality of pro-
grammes, Government has appointed a
Working Group of distinguished persons/
communicators to make suitable recommen-
dations within a period of four months.

sftadt wfaar qead @ asuy WENRd,

¥ gemAtg 74 wgRT ¥ q@AT gt
g v s s feqdie & wifer §ge-
WA F Torg & Farfasied @
Farefeg fowg fadra 8 gA8 o dar
quar & f& 3 3 a8 21 #fF a9 R
g 1 wag za g ¥ fafaa & fw
gAifasta & SarFg &1 a7z § 9@ Tv41
T I AJLAT W& | 51 a4 A l-
fasr 9T aqF Narvw d@q & F 91 99
FT HF AT | T g9 FAfaTT TC AT
figed a@aT 391 &Y F3a &1 oIqF IAI-
fasa oz fEent & A =w9d &, Q-
A &1 qqIaT I9qr 8 | dgr GurEn
aqTF TAMGTT 97 =9 @y g1 I9¥
=41 9 fhaar awg @897 98 @ & |
aft sroa garfazfeasy sowm gEwa
T F1 FIfaa 1 g, A0 qay  q1AAT
g f& uqFaa A& @Arw dar F O&F
# FTH FIA JIAT HGAT GEGTT FT 1S
afafq siq gad ey & adtfass &
TAH g¥ A g g% | Impact of TV





